IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

SL.|[Name of C A No. Date of Case No. Co
No.|Applicant Application Fee

18.11.2024

Notified
amount
to be paid

Rejec
Status
c |

|SK SAHU 194896/2024 |18.11.2024 |ABLAPL/12509/2024 |1o

|2 B K ROUTRAY |94923/2024|18.11.2024 ICRLREV/30/2023 110 | c |
NITYANANDA

3 |iEnuRIa 94925/2024 |18.11.2024  |CRLREV/301/2023 |10 c

4 |S K MOHANTY [94927/2024(18.11.2024 |CRLREV/643/2022 |10 | c |
BIJAYA KUMAR

5 |RouTaay 94928/2024 |18.11.2024 |CRLREV/643/2022 |10 c
SUBHRANSU

6 |SEKHAR 94930/2024 |18.11.2024 |TRP(C)/275/2017 |12 22'00'3*62 U
ROUTRAY me

7 |HK DASH 194941/202418.11.2024 |CRLMC/1881/2024 |10 | c |

'8 |HK DASH 194942/2024|18.11.2024 |CRLMC/1881/2024 |10 | c |

9 [P. L. MISHRA[94947/2024[18.11.2024 |WEC(OAC)/85/2005 |7 | o
BASUDEV

‘10 EARTK ‘94952/2024‘18.11.2024 CRLMC/2907/2024 ‘10 ‘ ‘c ‘

11 |D. P. DASH [94972/2024|18.11.2024 |ABLAPL/16894/2021 |7 5.00,3*5 |[U |

12 |S K SAHOO  [94974/2024|18.11.2024 |WP(C)/19577/2022 |10 | c |

13 |L DASH 194978/2024|18.11.2024 |CMP/1144/2023 0 | c |

14 |S K SWAIN  [94981/2024(18.11.2024 |WP(C)/10578/2023 |10 | c

15 |s c DasH 194984/2024 (18.11.2024 |CRLMC/3872/2024  [10 | c |

‘16 éiéNU KUMAR ‘94986/2024‘18.11.2024 MACA/807/2024 ‘7 ‘ ‘U ‘

17 |P. K. JENA |94991/2024|18.11.2024 |CRLMC/3504/2024 |10 | c |

18 |P K MOHANTY |94996/2024|18.11.2024 |CMAPL/370/2017 110 | c |

19 |s C DASH 195000/2024 |18.11.2024 |CRLMC/4086/2024 |10 | c |

20 |S. K. PAL  |95001/2024|18.11.2024 |WP(C)/27308/2024 |10 | c |
TAPAN KU

‘21 NAYAK ‘95002/2024‘18.11.2024 FAO/422/2024 ‘10 ‘ ‘c ‘

22 |S. SAHOO 195015/2024 |18.11.2024  |[WP(C)/27487/2024 |10 | c |

23 |A K PRADHAN [95018/2024|18.11.2024 |CMAPL/125/2024 |7 | o

24 |C R NAYAK  [95025/2024|18.11.2024 |RPFAM/292/2023 110 | c |

25 |T K MANDAL |95028/2024|18.11.2024 |RPFAM/326/2023 110 | c |

26 M NAIK 195032/2024|18.11.2024 |WP(C)/16388/2024 |10 | c |
S. R.

‘27 ATTNATK ‘95033/2024‘18.11.2024 BLAPL/9418/2024 ‘10 ‘ ‘c ‘

28 |T NAYAK 195035/2024 |18.11.2024 WP (C)/21794/2023 |10 | c |




29 |D K PANDA  [95043/2024|18.11.2024 |WP(C)/773/2006 0 | c |
30 |S NAYAK 195048/2024 |18.11.2024 |CONTC/3867/2024 |7 | R
31 |N K SWAIN  [95052/2024(18.11.2024 |WP(C)/24644/2017 |7 | v
32 B DAS 195054/2024/18.11.2024  |[WP(C)/10030/2020 |7 | R
33 |H S PANDA  [95057/2024(18.11.2024 |WP(C)/26637/2024 |7 | R
34 M NAYAK 195059/2024 [18.11.2024  |CMP/922/2024 |7 | v
35 | K NAYAK  [95060/2024(18.11.2024 |MATA/328/2023 |7 | R
36 |P K MOHANTY |95063/2024|18.11.2024 |ABLAPL/13360/2023 |7 | u |
37 |K C NAYAK  [95065/2024|18.11.2024 |MACA/37/2024 |7 | u |
38 |P K MOHANTY [95066/2024|18.11.2024 |CRLMC/4002/2024 |10 | c |
39 |KSHITISH 195067/2024 |18.11.2024 |CRLMC/3806/2024 |10 | c |
40 |P K NAYAK  [95068/2024|18.11.2024 |RSA/391/2023 |7 | .
41 |R PRADHAN  [95071/2024|18.11.2024 |WP(C)/24484/2024 |7 | .
42 [R. K. BARIK [95073/2024|18.11.2024 |MACA/1043/2024 0 | c |
143 |G SRHOO 195075/2024 |18.11.2024  |CONTC/6113/2023 |7 | .
44 |D SWAIN 195078/2024 |18.11.2024  [SA/247/1998 |7 | .
45 |B MOHANTY  [95082/2024|18.11.2024 |FAO/256/2024 7 | CE
46 |R K BARIK  [95084/2024|18.11.2024 |RSA/97/2006 7 | S
47 |R K BARIK  |95087/2024|18.11.2024 |WP(C)/12371/2015 |7 | S
48 |R K BARIK  [95088/2024(18.11.2024 |CRLMC/4055/2024 |10 | c |
49 |s MALLICK  |95089/2024(18.11.2024 |WPC(OAC)/1644/2016 |7 | o
50 |J. DEHURY  |95090/2024|18.11.2024 |WP(C)/23273/2024 |10 | c |
51 |S. BISWAL  [95092/2024(18.11.2024 |WP(C)/22710/2024 |10 | c
52 |G C JENA 195093/2024(18.11.2024  |[WP(C)/12972/2022 |7 | o
7.00,7.00%3 ‘
53 |K BEHERA 95095/202418.11.2024 ABLAPL/9946/2024 7 DOWNLOAD U
COPY
54 |R MOHARANA [95098/2024|18.11.2024 |CRLMC/4074/2023 |7 | CH
55 |D SAMAL 195101/2024|18.11.2024 |WP(C)/4662/2024 |7 | S
56 |N R PANDA  [95103/2024|18.11.2024 |WP(C)/20138/2018 |7 | S
57 |A MOHANTY  [95105/2024|18.11.2024 |WP(C)/21484/2019 |7 | S
58 |R C ROUT 195109/2024(18.11.2024  |0JC/3765/2000 |7 | o
59 |R C ROUT 195110/2024(18.11.2024  |[WP(C)/27136/2020 |7 | o
60 |T SWAIN 195111/2024(18.11.2024 [WP(C)/6100/2023 |7 | o
61 |P K SWAIN  [95112/2024|18.11.2024 |WP(C)/27073/2024 |7 | o
62 |P K SWAIN  [95113/2024|18.11.2024 |WP(C)/27026/2024 |7 | o
63 |P K SWAIN  |95114/2024|18.11.2024 |WP(C)/27312/2024 |7 | S
64 |CR NAYAK 195115/2024(18.11.2024  |[WP(C)/24337/2022 |7 | oo
65 |CR NAYAK 195116/2024|18.11.2024  |WP(C)/39811/2021 |7 | R
66 |M R SAHOO  [95117/2024|18.11.2024 |WP(C)/27570/2011 |7 | R
‘67 ‘2§§8§ KUMAR ‘95118/2024‘18.11.2024 CRIMC/4248/2024 ’10 ‘ ‘c ‘
68 |P NAYAK 195120/2024 |18.11.2024  |SA/159/2001 7 | S
69 |MD BISWAL  [95122/2024|18.11.2024 |ABLAPL/12437/2024 |10 | c |




*

70 |P K PRATAP |95123/2024(18.11.2024 |CRLMC/3246/2024 |7 gé%ﬁiéA; U ‘

COPY
71 |BK PARDHI  [95126/2024|18.11.2024 |ABLAPL/12541/2024 (10 | c |
72 |B K SWAIN  |95127/2024|18.11.2024 |CRLMA/117/2023 |7 | u |
73 |PK DAS 195131/2024(18.11.2024  |ABLAPL/12537/2024 |10 | c |
74 |B K SWAIN  |95132/2024|18.11.2024 |CRLMC/561/2019 7 | S
75 M KAR 195138/2024(18.11.2024  |ABLAPL/12543/2024 |10 | c |
76 |H JENA 195139/2024|18.11.2024 |MACA/1047/2016 |7 | R
77 |M BANERJEE [95142/2024(18.11.2024 |ABLAPL/12536/2024 |10 | c |

4.00,4*%3
78 M NAYAK 95143/202418.11.2024 CRLMC/3234/2024 7 DOWNLOAD U

COPY
79 |B C PATRA  [95151/2024|18.11.2024 |CONTC/1270/2023 |7 | .
80 | wan |95154/2024(18.11.2024  [CRLMC/4266/2024 |10 c
81 |AK NAYAK |95160/2024 |18.11.2024 |ABLAPL/12649/2024 |10 | c |
182 |G SAHOO 195163/2024|18.11.2024  |WP(C)/13458/2020 |7 | .
83 |A B MALLICK [95167/2024|18.11.2024 |CONTC/4812/2022 |7 | .
84 |A B MALLICK [95169/2024|18.11.2024 |CONTC/4813/2022 |7 | .
85 |S s JENA 195170/2024|18.11.2024  |[WP(C)/18157/2009 |7 | .
86 |SR TRIPATHY [95171/2024|18.11.2024 |ABLAPL/5396/2024 |10 | c |
87 |R SWAIN 195172/2024|18.11.2024  |CONTC/3225/2024 |7 | CH
88 |s s JENA |95174/2024 [18.11.2024  |WP(C)/27273/2024 |7 | o
89 |s s JENA |95177/2024 (18.11.2024  |CMAPL/292/2022 |7 | o
90 |s s JENA |95178/2024 18.11.2024  |CMAPL/291/2022 |7 | o
91 |D BISWAL 195184/202418.11.2024 |[WP(C)/10157/2022 (|10 | c
92 |P.C.PATTNAIK 95186/2024|18.11.2024 |MACA/563/2019 0 | c |
93 |s Dpas 195187/2024(18.11.2024 |WP(C)/5881/2023 |10 | c
94 |S BISWAL 195188/2024(18.11.2024  |[WP(C)/7870/2022 |10 | c
95 |S.K.SAHOO  [95189/2024(18.11.2024 |MACA/563/2019 0 | c
96 [R K ROUT 195190/2024 |18.11.2024  |[WP(C)/23335/2022 |10 | c |
97 |s.NAYAK 195192/2024(18.11.2024 |[WP(C)/10236/2017 (|10 | c |
98 |S.NAYAK 195195/2024 (18.11.2024  |[WP(C)/10237/2017 |10 | c |
99 |P N NAYAK  [95197/2024(18.11.2024 |WP(C)/22011/2023 |10 | c
1100 |S.NAYAK 195199/2024 (18.11.2024 |[WP(C)/15753/2016 |10 | c |
101 |P NAYAK 195200/2024 |18.11.2024  |[WP(C)/3759/2022 |10 | c |
1102 |S.NAYAK 195205/2024 |18.11.2024  |[WP(C)/20045/2016 |10 | c |
103 M NAIK 195206/2024 |18.11.2024  |[WP(C)/26748/2024 |10 | c
1104 |S GUPTA 195215/2024|18.11.2024  |[WP(C)/24461/2022 |10 | c
1105 |[P K DAS 195219/2024|18.11.2024 |[WP(C)/16108/2021 |10 | c |
1106 |AP SAHOO 195220/2024|18.11.2024  |[WP(C)/27030/2024 |10 | c |
1107 M NAYAK 195222/2024|18.11.2024 |[WP(C)/16108/2021 |10 | c |
1108 |S SAMAL 195224/2024|18.11.2024  |[WP(C)/5402/2021 |10 | c |
1109 |[S SAMAL 195226/2024|18.11.2024  |[WP(C)/5401/2021 |10 | c |




1110 |H DAS 195228/2024(18.11.2024  |WP(C)/356/2021 0| c |
111 [KP MOHANTY [95229/2024|18.11.2024 |WP(C)/12545/2016 |10 | c |
112 |D BISWAL 195231/202418.11.2024  |[WP(C)/3891/2017 |10 | c |
1113 |S DaS 195234/2024/18.11.2024 |CRLMC/4890/2023 |10 | c |
114 |D.BISWAL 195240/2024(18.11.2024 |[WP(C)/10159/2022 |10 | c |
115 R K ROUT 195244/202418.11.2024 |[WP(C)/26131/2024 |10 | c |
116 [P K DASH 195249/2024(18.11.2024 |[WA/1038/2024 0 | v
‘117 ;HiNJADEO ‘95252/2024‘18.11.2024 BLAPL/13621/2023 ‘10 ‘ ‘c ‘
118 |D NAYAK 195253/2024 |18.11.2024 |[RSA/267/2007 0 | c |
119 |[T.K.NAYAK  |95268/2024(18.11.2024 |[WP(C)/27598/2024 |10 | c |
1120 |s.NAYAK |95273/2024 [18.11.2024 |WP(C)/26760/2024 |10 | c |
121 [R.R.DAS 195276/2024 (18.11.2024 |MATA/241/2023 0 | c |
122 |P.K.MOHANTY [95278/2024|18.11.2024 |[MATA/241/2023 0 | c |
1123 |J.PARIDA 195280/2024|18.11.2024  |[WP(C)/25783/2024 |10 | c |
124 |T.K.NAYAK  [95281/2024|18.11.2024 |WP(C)/25783/2024 |10 | c |
1125 |[P.C.DAS 195284/2024|18.11.2024  |[WP(C)/28175/2024 |10 | c |
1126 |S.NAYAK 195286/2024|18.11.2024 |[WP(C)/26770/2024 |10 | c |
127 |T.K.NAYAK  [95292/2024|18.11.2024 |WP(C)/26540/2024 |10 | c |
128 |S. BARIK |95297/2024|18.11.2024 |TRP(C)/157/2024 |10 | c |
129 R K NAIK |95303/2024|18.11.2024 |TRP(C)/485/2022 |10 | c |
1130 |D K SAHU 195304/2024|18.11.2024 |[WP(C)/27893/2024 |10 | c
131 |T K NAYAK  [95307/2024|18.11.2024 |WP(C)/28171/2024 |10 | c
132 [B K DASH |95318/2024 (18.11.2024 |ABLAPL/12540/2024 [10 | c |
133 EigANTA KU 195320/2024 [18.11.2024  |ABIAPL/12648/2024 |10 c
NARENDRA

134 [ e renka (9532372024 |18.11.2024  |ABLAPL/7971/2024 |10 c

1135 |S KANHAR |95327/2024|18.11.2024 |ABLAPL/10328/2024 |10 | c |
136 [ SORRUSENR 19533672024 (18.11.2024  |aBLAPL/12548/2024 |10 c

1137 |S KANHAR |95339/2024|18.11.2024 |BLAPL/7426/2024 |10 | c |
138 [FEOESWAR 195340/2024(18.11.2024  |ABLAPL/12546/2024 |10 c

139 |H K DASH |95342/2024|18.11.2024 |ABLAPL/10632/2024 |10 | c |
140 |KSHITISH |95348/2024|18.11.2024  |[BLAPL/6995/2024 |10 | c |
‘141 ON A PATRA ‘95351/2024‘18.11.2024 WP (C) /21834/2017 ’7 ‘11.00,3*11 U ‘
142 |KSHITISH |95353/2024/18.11.2024 |[BLAPL/10985/2024 |10 | c
143 |P K MOHANTY [95356/2024|18.11.2024 [BLAPL/4323/2024 |10 | c
‘144 i ‘95358/2024‘18.11.2024 CRIMA/94/2021 ’7 ‘ U ‘
1145 |TASKEEN 195359/2024(18.11.2024  |[WP(C)/12465/2019 |7 | oo
146 M R BARIK  [95361/2024|18.11.2024 |WP(C)/27910/2024 |7 | SR
147 K C PANDA  [95362/2024 |18.11.2024 |WP(C)/24478/2024 |7 | R




1148 |[S K ROUT 195363/2024(18.11.2024  |[WP(C)/26839/2024 |7 | v
149 |[s K ROUT 195365/2024 (18.11.2024  |[WP(C)/27039/2024 |7 | v
1150 |S K ROUT 195366/2024 (18.11.2024  |WP(C)/26856/2024 |7 | v
1151 |[S K ROUT 195367/2024(18.11.2024  |WP(C)/26803/2024 |7 | v
1152 | K ROUT 195368/2024 (18.11.2024  [WP(C)/26745/2024 |7 | v
‘153 P ‘95370/2024‘18.11.2024 CMP/711/2024 ‘10 ‘ ‘c ‘
154 |P BEHERA |95371/2024/18.11.2024 |ABLAPL/2758/2024 |7 | R
1155 |D K MOHANTY [95372/2024|18.11.2024 |CMP/1271/2022 |7 | R
156 R K MOHABHOT [95373/2024 [18.11.2024 |WP(C)/25990/2024 |7 | R
1157 |R DAS 195375/2024 (18.11.2024  [WP(C)/26726/2020 |7 | v
1158 |R DAS 195376/2024 |18.11.2024 |0JC/8322/1994 |7 | v
159 [U CHHOTRAY [95377/2024|18.11.2024 |WP(C)/23320/2024 |7 | R
1160 M PANDA 195378/2024|18.11.2024  |[WP(C)/14797/2019 |7 | .
161 [M PANDA 195379/2024|18.11.2024  |[WA/18/2019 |7 | .
162 |P K BEHERA |95380/2024|18.11.2024 |FA/218/1988 |7 | .
163 M BEHERA 195389/2024|18.11.2024  |MACA/152/2004 |7 2DFA .
164 M R BARIK  [95399/2024|18.11.2024 |WP(C)/20062/2022 |10 | c |
‘165‘32§2§§§H ‘95423/2024‘18.11.2024 WP (C) /28213/2024 ’10 ‘ ‘c ‘
| | | Total 11442

NIC




